
 

 

      HIGH COURT OF DELHI: NEW DELHI 

 

NOTIFICATION 

 

No.        324 /Rules/DHC                                             Dated: 01.06.2020 

 

 

The following is published for general information : 

 

In exercise of the powers conferred by sub-Rule (i), Rule 1 of Chapter I of “High Court 

of Delhi Rules for Video Conferencing for Courts 2020", Hon’ble the Chief Justice of the High 

Court of Delhi has been pleased to appoint the 1
st
 day of June, 2020, as the date from which the 

“High Court of Delhi Rules for Video Conferencing for Courts 2020" shall come into force. 

 

 

                                                                                       BY ORDER  

Sd/-                                                            

(MANOJ JAIN) 

                                           REGISTRAR GENERAL 


